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COPPER MINES 

5416. SHRI BABURAO PATEL: Will the 
Minister of STEEL, MINES AND METALS 
be plcued to state: 

(a) the number and plal:ea of copper mines 
with names of their owners and the annual 
output of copper from each copper mine 
duriol the last three years; 

(b) the amount allocated for increasinl 
tbe production t.rget of copper durin, the 
Fourth Five Year Plan; and 

(c) the amount of foreign exchange spent 
every year in the import of non-ferrous 
metals including copper? 

THE MINISTER OF STEEL, MINES 
AND METALS (DR. CHANNA REDDY): 
(a) There are at present three copper mines 
in the country (Musabani, Surd a and 
Patharabora-all in Bihar), all belonainl 
to Indian Copper Corporation Limited. 
The production of copper from these mines 
are as follows: 

1964 
1965 
1966 

(b) The 
finalised. 

9475 tonnes 
9360 lonnes 

9333 tonnes 
Fourth Plan has not yet heen 

(c) The amount of foreign exchange spent 
in the import of non-ferrous melals includinl 
copper is as follows: 

1965-66 Rs. 68 ·75 crores 
196&-67 Rs. 81 ·96 crores 
1967-68 Rs. 48 ·08 crores 

(uplo August 1967). 

BRITISfI INDIA CORPORATION 

5417. SHRI BABURAO PATEL: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleued to state: 

(a) whether the late Prime Minister 
Nehru's letter dated the 2nd September, 
1962 to the former Minister of Industries, 
Shri K. C. Reddy, regarding the British 
India Corporation, as reproduced in the 
'Blitz' of 14th November, 1967 is correct; 
and 

(b) if 80, how did this official letter leak out 
to the newspapers? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) The 
wordin, of the extracts of late Prime Minis-
ter', letter dated the 2nd September. 1962 as 
aIIo the sequence in which portions !bereof 

have been reproduced in the 'Blitz' of 14th 
NovembGr, 1967 differ from the Prime 
Minister', letter, a copy of which wu laid on 
the Table of the House in reply to Unatarred 
Question No. 3677·K. [Placed 111 LIbrary. 
See No. LT-2164/67). 

(b) The matter is beinl looke d into. 

PASSES TO RAILWAY EMPLOYEBI 

5418. SHRI BABURAO PATEL: Will 
the Minister of RAILWAYS be pleaacd to 
state: 

(a) the number of employees, on each 
railway, in the pay zones of below RI.l00,' 
Rs. 100 and over up to Rs. 300, RI. 300 and 
over up to Rs. 1000 and RI. 1000 &Ad OVer 
up to Rs. 3000 and over; 

(b) the number of free passes issued, class-
wise, to them and their dependents durin, 
the year ending the 31st March, 1967 and 
the approximate total cost of these free 
passes to the Railways ; 

(c) whether Government are aware that 
this free pass privilege is grossly abWICd by 
the railway employees who sell their free 
passes to Persons not dependent on them; 
and 

(d) if so, the measures taken to prevent 
and detect such cases and the number of 
cases of this type detected and the kind of 
punishment given to the culprits durinl the 
year ending 31st March, 19671 

THE MINISTER OF RAfLWAYS 
(SHRI C. M. POONACHA): (a) to (d). 
Information is being collected and will be 
laid on the Table of the Sabha. 

BRITISH INDIA CORpORATION 

5419. SHRI BABURAO PATEL: Will 
the Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleased to state: 

(a) whether it is a fact that the 20 per cent 
shareholdings of Bajorias are mort-
gased with several banks from whom they 
obtain proxies to retain control over the 
manasemenl of the British India Corpora-
tion in spite of these banks beinl under the 
supervision of the Reserve Bank of India; 

(b) whether it is also a fact that the prescnt 
manasernent is tryinl to sell five supr mills 
of the Corporation to the Bonamia or 
Bajorias; and 
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(0) the sPecific reasons why the profits or 
tlla British Indian Corporation which WCl'll 
".t,17,66,191 in 1961 have gone down to 
".11,13,382 in 19661 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): (a) The 
imormation is not available with the 
OovenllQent. 

(b) aad (c). Attention is invited to the 
aDlwer liven to parts (a) to (d) or 
UDitarred Question No. 3677-N, laid on 
the Table of the House. [Placed ill Library. 
See No. LT-216S/67). 
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